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COMPENSATION TO FAMILIES OF FARMERS WHO DIED DURING PROTESTS 

 
1451#. SHRI DHIRAJ PRASAD SAHU: 

SHRI SANJAY SINGH: 
 
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to state: 
 
(a) whether Government is planning to provide or made any provision towards livelihood 

monetary compensation to the families of the farmers who died during the farmers' protests;  
 

(b)  if so, the details thereof and if not, the reasons therefor; 
 

(c) whether Government is also planning to provide Government jobs to the family 
members of those farmers; and  

 
(d)  if so, the details thereof ? 
 
 

ANSWER 
 
MINISTER OF AGRICULTURE AND FARMERS WELFARE  
(SHRI NARENDRA SINGH TOMAR) 
 
 

(a) to (d): The subject of compensation etc. to the families of the deceased farmers in the 

farmers movement is with the concerned State Governments. No farmer died as a result of 

police action during the farmers’ agitation.  

 
****** 
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